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G vil Appeal No(s) . 9590/ 2011

STATE OF U. P. & ORS. Appel | ant ('s)
VERSUS

M S KESAR ENTERPRI SES LTD. Respondent ( s)

Date : 16/07/2015 This appeal was called on for hearing today.

For Appellant(s)
M Abhi nav Mal ik, Adv.
M. @nnam Venkat eswar a Rao, Adv.

For Respondent (s)
UPON hearing the counsel the Court made the follow ng
ORDER
Service report about notice of |odgenent of petition of
appeal qua the sole respondent has been received fromthe
H gh Court. The Vice President of the sol e respondent-conpany
is reported to have expired. Ld. Counsel for the appellant to
take appropriate steps to effect fresh service.

Li st again on 14.9. 2015.

( RACHNA GUPTA)
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